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(b) if so. the reasons thereof?
THE MINISTER OF STATE IN THE 

MINISTRY OF HEALTH AND FAMI 
LY WELFARE (SHRI JAGDAMBI 
PRASAD YADAV): (a) According
lo the Bye-laws governing the condi­
tions of service of the employees of 
the Indian Council of Medical Re­
search, the age of retirement of scien­
tific/technical personnel is 60 years. 
They may, however, be retained in 
service upto the age of 62 years in 
exceptional cases.

(b) The Indian Council of Medical 
Research is an autonomous organisa­
tion. The Bye-laws governing ihe 
age of retirement of the employees oi 
the Council are on the same lines as 
those of the other similar autonomous 
organisations like the All India In­
stitute of Medical Sciences, New Delhi 
and Post-graduate Institute of Medical 
Education and Research Chandigarh 
etc., and were adopted so that the 
expertise and knowledge of the con­
cerned scientific and technical per­
sonnel is fully utilised to the maxi­
mum advantage 0£ the country.

Issue of Sham of State owned Public 
Ltd. Companies to workers

G05. SHRI SUDHIR GHOSAL; Will 
the Minister of STEEL AND MINES 
be pleased to state:

(a) whether the Government pro­
pose to issue shares of the State owned 
Public Ltd. Companies like IISCO. 
Burnpur, HSL, Bokaro, Durgapur, 
Rourkela and Bhilai and Nationalised 
Mines & Minerals Bodies to Public 
and to the workers so as to ensure 
sense of peoples’ participation in the 
minds of workers and people of this 
country; and

(b) whether similar arrangement 
will be extended to other private 
sector plants like Tata Iron & Steel 
Company and TELCO and numerous 
mines so that the true Janata type of 
institution! can grow?

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI KARIA MUNDA); (a) No, 
Sir.

(b) Does not arise.
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